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REPORT OF THE JOINT COMMITTEE

(Constituted by the Hon'ble National Green Tribunal vide order dated 22.11.2023
passed in Original Application No. 209 of 2023 Kapil Dev and Others v/s Municipal
Commissioner and Others)

Background of the case

Applicants Mr. Kapil Dev and another have filed an application under the
provisions of the National Green Tribunal Act, 2010 complaining about encroachments
and raising of illegal constructions by Municipal Corporation, Ludhiana and some other
persons on green belts while seeking Issuance of directions for removal of encroachments,
demalition of flegal constructions and restoration of green belts.

The applicants had stated that Sarabha Nagar and Model Town Extension,
Ludhiana have been developed under the Municipal Town Planning Scheme and the
impugned areas are Green belts/Leisure Valley as per TP scheme as well as Master Plan
of Ludhiana, Municipal Corporation, Ludhiana has constructed extension office alongwith
“approach road as well as Serap Yard/Dump Yard/Store n land of green belt {Lesure
Valley). Some private persons have alen encroached by raising constructions on green
helts at Model Town Extension, Funeral Ground Road in violation of law. It is further
mentioned that the applicants served notice dated 10.03.2023 on Municipal Corporation,
_t.l.di_'ianatﬂ:tnpﬂ!zm'merﬂm of green belt (Leisure Valley) into parking area bit to no
effect. The application filed by the applicants has been treated a5 Original Application ng.
209 of 2023 titled as "Kapil Dev and another v/s Municipal Commissioner, Ludhiana and

Order passed by the Hon'ble National Green Tribunal
After consideration of the matter, the Hon'ble National Green Tribunal was

plessed to Issue notice to the respondents vide order dated 28.03.2023. The Honbie
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direction to meet within twa weeks, undertake visits to sites In guestion, look into the
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asures. State Pollution Control Board was designated as nodal agency for coordination
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and compliance. In this regard, the relevant extract of para no. 6 and 7 of the prder
dated 22.11,2023 is reproduced herein below for kind perusal and reference.

6. In view of the averments made in the application and reply filed
by respondent no. 1- Commissloner, Municipal Corporation,
Ludhiana, we also consider it appropriate that a Joint Commitlee
be constituted to verify the factual posibon and suggest
appropriate remedial action. Accordingly, we constitute a Joint
Committee comprising of representatives of Integrated Regional
Office, MoEF & CC Chandigarh, DFD, Ludhiana and PPCBE and
direct the same to meet within two weeks, undertake visits 1o
the sites in question, loak into the grievances of the apphcant,
verify the factual position and suggest appropriate remedial
measures. PPCB will be the nodal agency for coordination and
compliance.

7. Report of the Joint Committee be filed within two months by e-
mail at judicial-ngt@gav.in preferably in the form of searchable
PDF/OCR Supported PDF and not in the form of Image PDF ed
72.11.2023 passed in O.A No. 200/2023 is reproduced herein
below for kind perusal and reference.

Compliance of Order dated 22.11.2023 passed by the Hon'ble National Green
Tribunal
1. That in compliance of orders dated 22.11.2023, the Board has requested the

Deputy Inspector General of Forests, MOEF & CC, and District Forests
Officer, Ludhiana requesting for nomination of the members in the Joint
Committee. A copy of letter no. 3223 dated 15.12.2023 and letter no. 3224
dated 15.12.2023 is enclosed herewith as Annexure-A and Annexure-B
respectively. The Department of Forests and Wildiife Preservation, Punjab
has nominated Sh. Kamalpreet Singh, Forest Range Officer vide letter no.
10555 dated 18.12.2023 (Annexure-C) and the Ministry of Environment,
Forest and Climate Change (Integrated Regional Office) has nominated Sh.
N.K. Dimri, Technical Officer (G) vide letter no, 1-21-2023/Misc./Env.
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R.O(NZ) dated 28.12.2023 (Annexure-D) as member in the Joint
Committee,

2. That Joint Committee of the representatives of the Ministry of Environment,
Forest and Climate Change, Government of India; Department of Forests &
Wild Life Preservation, Punjab and Punjab Pollution Control Board was

constituted vide Board's letter no. 31 dated 03.01.2024, a copy of which is
enclosed herewith as Annexure-E.

Meeting of the Joint Committee: 12.01.2024

1) That a meeting of the members of the said Joint Committee was convened by
the Environmental Engineer, Punjab Pallution Control Board, Regional Office-3,
Ludhiana on 12.01.2024 (through virtual mode) by writing a letter bearing no.
47 dated 11.1.2024 to the concerned departments, A copy of letter No. 47
dated 11.1.2024 is enclosed herewith as Annexure-F.

2) The representatives namely Sh. N.K. Dimri, Technical Officer (G), MOEFCC; Sh.
Gurmit Singh, (Modal Officer), Environmental Engineer, Punjab Pollution Control
Board, Regional Office-3. Ludhiana and Sh. Kamalpreet Singh, Forest Range
Dfficer, Department of Forests and Wildlife Preservation, Punjab attended the
meeting through virtual mode on 12.01.2024. The matter was deliberated in
detail and it was decided to take the following action by the Joint Committee:

i.  Report regarding land use pattem of the area, where office building of
Municipal Corporation, Zone-D is constructed, exact dimensions of
Leisure Valley as well as office building of Zone-D (As per non
statutory/Draft Master Plan I.e Prior to notification of Master Plan of
Ludhiana as well as after notification of Master Plan, Ludhiana) and
certified copy of Master Plan, Ludhiana may be obtained from the
District Town Planner, Ludhiana as well as o the extent that no
expansion has been made in land area of Municipal Corporation, Zone-

D office in the notified Master Plan as compared to the site area
available prior to its notification.
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i, Divisional Forests Officer, Ludhiana will check whether land in guestion
Is purely a non-forest land or not and submit the report Lo the joint
committee accordingly.

ili. Site visit of the area should be planned in the up-coming days to verify

the actual facts on-site.

Request may be made to the Hon'ble NGT to further allow two months’

time period for preparing and submitting report in the matter.

A copy of the minutes of the meeting held on 12.1.2024 is enclosed

herewith as Annexure-G.

Letter written to District Town Planner, Ludhiana: 15.01.2024
3) That as per decisions of the Joint Committee meeting held on 12.01.2024,
District Town Planner, Ludhiana was requested vide PPCB letter no. 58 dated
15.01.2024 to submit report as under;

i. Report regarding land use pattern of the area, where office
building of Municipal Corporation, Zone-D is constructed.
Exact dimensions of Leisure Valley as well as office building
of Zone-D (As per non-statutory/Draft Master Plan i.e. Prior
to notification of Master Plan of Ludhiana as well as after

natification of Master Plan, Ludhiana).

Certified copy of Master Plan, Ludhiana as well as to the
extent that no expansion has been made in land area of
Municipal Corporation, Zone-D office in the notified Master .
Plan as compared to the site area available prior to its

notification.
A copy of letter no. 58 dated 15.01.2024 is enclosed herewith as

Annexure-H.
Request for adjournment made to Hon'ble National Green Tribunal:

09.02.2024
4) That a request for seeking two-months’ time to file report of Joint Committee

was submitted before the Tribunal vide application sent through e-mail dated
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09.02.2024. A copy of the application submitted before the Hon'ble MNational

Green Tribunal is enclosed as Annexure-I,

Visit carried out by the Joint Committee: 14.03.2024

5) That in compliance of the orders dated 22.11.2023 of the Hon'ble Tribunal, visit of
the sites under guestion was undertaken by the members of the Joint
committee along-with complainant Sh. Kapil Dev on 14.03.2024. During visit it
was observed that the office bullding of Municipal Corporation (Ludhiana), Zone
-0 is situated adjacent to Leisure valley (Green Belt area) and the site is
earmarked in approved map of notified Master Plan of Ludhiana (2007-31). A
single-story office building for Birth & Death registration has been constructed
by the Municipal Corporation, Ludhiana in Leisure Valley, adjacent to the

existing office building of Municipal Corporation, Zone-D and a Public Utility was
also under construction at this office site. Municipal Corporation, Ludhiana has

also constructed an open parking with paved blocks in the Leisure Valley area
adjacent to Birth & Death registration office Building.

6) The Municipal Corporation Ludhiana has constructed scrap yard and office of
Junior Engineer in Leisure Valley at a distance of about 100 meters from the

office building of Municipal Corporation, Zone D near Rotary club.

7) The complainant has also shown to the joint committee a small Statue of Lord
Shiva established in the Leisure Valley near Model Town Extension,

8} Model Town extension area was also wvisited by the team along-with
complainant and he has shown 04 private establishments which have made
encroachments in the green belt area of the Improvement Trust, Ludhiana. The
detalls of the said establishments are as under:

i. M/s Urban Tikka Restaurant, Model Town Extension, Ludhiana,
ii. M/sD.S. Enterprises, Model Town Extension, Ludhiana.
lii. M/s M.P Ply Palace, Model Town Extension, near Block C, Ludhiana.

iv. M/s A.B Wines, Model Town Extension, near Block C, Ludhiana.

All the above said 04 establishment have encroached green belt area for making path
to their shops from main road of Model Town Extension.
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Reply of District Town Planner, Ludhiana: 15.03.2024

9) That in reference to PPCB letter no. 58 dated 15.01.2024, the District Town
Planner vide office memo no, 646 dated 15.03.2024 forwarded the reply as
under:

The land use of "building of Municipal Corporation, Zone-D,

Ludhiana® mentioned in Master Plan, Ludhiana (2007-31} Is

“Government/Public officers/Cantonment’.

The tentative site area of the above said building is same in Existing
Land Use Ludhiana (2007) and Draft Master Plan Le., Before the
notification of Master Plan, Ludhiana and also same In proposed

Master Plan, Ludhiana (2007-31).

Attested copy of Motified Master Plan, Ludhiana (2007-31) Is
attached herewith.

Current situation and status of the above said building should be
taken from the concerned office of Municipal Corporation, Zone-D,

fil.

v,

Ludhiana.
A copy of letter no. 646 dated 15.03.2024 of District Town Planner,

Ludhiana is enclosed as Annexure-J,

Acceptance of request for adjournment: Order dated 20.03.2024 passed by the

Hon'ble National Green Tribunal
10) The Hon'ble Tribunal accepted the request of the joint committee and vide order
dated 20.03.2024 granted time to the Joint Committee to file report in the case.
The relevant extract of para no. 3,4 and 5 of the order dated 20.03.2024 is
reproduced below for kind perusal and reference:
3. Joint committee has submitted interim report vide pmail dated
(9.02.2024 seeking grant of two months’ time for submission

of its report.

4. Learned Counsel for respondent no. 1 and 2 also seeks time
for filing their reply/response.
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5. Report of the Joint Committee and reply/response by
Fespondents no. 1 and 2 be fled within ore month.

Report of Divisional Forest Officer, Ludhiana: 09.05.2024

11) That in reference to the proceedings of the meeting held on 12.01.2024, the
Dhvisional Forest Officer, Ludhlana vide office letter no. 1742 dated 05.05.2024
has submitted report with regard to land in question with the buildings shown

by the complainant as under:

| Sr No. | Description of Site wWhether forest land or not |

Ly

Extension office along Green Belts | Non- forest land |
named Area (Leisure) Valiey in

Sarabha Nagar Area J
Scrap Yard) Dump Yard/ store in | Mon- forest land |
land of Green Belt (Leisure valley) |

_|

Green  Belt at Model Town | Non- forest land |

Extension Funeral Ground Road |

Observations of the Joint Committee

The matter was further deliberated by the members of the Joint Committae in
consideration of the reports received from District Town Planner and Divisional
Forest Officer, Ludhiana. No forest land has been encroached by anyone. However,
some green area of Leisure Valley and green belt area of Model Town Extension,

Ludniana

has been found to be encroached to some extent. The observations of

the Joint Committee are tabulated herein below

e

5. No. Description of Site | Status of site as per Approved |
Master Plan, Ludhiana. . |

i Office of  Municipal | Mo encroachment of green belt
Corporation, Zone - D |(Leisure Valley) as the site Is ||
L udhlana earmarked in the notified Master Plan, |
Ludhiana. ||

2 Birth & Death Registration | Encroachment of green area (Leisure
Office, Municipal | Valley) as the site is not earmarked in
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Corporation, Ludhiana

the notified Master Plan, Ludhiana,

Junior Engineer, Municipal
Carporation, Ludhiana.

Scrap Yard and office of | Encroachment of green area (Leisure |

Valley) as the site is not earmarked in
the notified Master Plan, Ludhiana.

Lord Shiva Statue in the
Leisure Valley, Near Model
Town Extension.

Encroachment of green area (Leisure
Valley) as the site is not earmarked in
the notified Master Plan, Ludhiana.

M/s Urban Tikka Restaurant,
Model Town Extension;
Ludhlana

The restaurant has constructed
temporary shed beyond its premises In
the Green Belt area of Model Town
| Extension  thereby ~making an
encoroachment.

M/s D.S. Enterprises, Model
Town Extension, Ludhiana

The establishment has provided path
in the Green Belt area of Model Town
Extension to make approach up to the
main road thereby making an

encroachment.

M/s M.P Ply Palace, Maodel
Town Extension, near Block

C, Ludhiana

The establishment has prowded path
in the Green Belt area of Model Town
|Extensmn to make approach up to
l!'l‘lair'i road thereby making an

: encroachment.

Mfs A.B Wines, Model Town
Extension, near Block C
Ludhizna

The establishment has_pmndeﬂ path
and parking in the Green Belt area of
| Model Town Bxtension to make

approach up to main road Lhereby'
making an encroachment.

Recommendations of the Joint Committee

i)

ii)

The committee recommends that suitable directions may be issued to the
Municipal Corporation, Ludhiana and the Improvement Trust, Ludhiana to
remave the encroachments as shown in the abular form here in above.

The Municipal Corporation, Ludhiana and the Improvement Trust, Ludhiana
shall form a committee to implement the provisions of Master Flan, Ludhiana
in true letter and spirit.
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Submission of the status report

The joint committee hereby submits its report in compliance to order dated
22,11.2023 for kind consideration of the Hon'ble Tribunal.

& T

(Kamalpreet Singh) (Gurmit Singh) NK
Forest Range Officer, Environmental Engineer Tﬂmﬁlw (G,
Department of Forests (Nodal Officer), Ministry ﬂl ronment,
and Wildlife Preservation,  Punjab Pollution Control chha ﬂﬂ“m
Punjab Board, Regional Office-3, ng

Ludhiana
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B o ¥ LiFE
s LLUTION CONTROL BOARD : "-1?‘.‘:}' E:-I.'.'--'--I:-II:"I'
Htﬂiﬂﬂal Dﬂlﬂbll.’l. Savitrl ﬂﬂmphj;‘ Dhalewal CM‘HE, Ludhiana
PPCB/RO-III/No, .II-F.I..I.;'.I?'3 Through e-mull Dated: --'-:;--. “IEJI:I.;" L3

I

Sl

I [ Peputy Director General of | wresls {0,

Alinsstry of Enwvironment, Forest and Climate Change,
litegried Regional Ofice,
L handigor

L]

e Dastricy Forest CHTicer,
| ufhiana.

fll‘d:;'; passcd by the Hon'ble National Green Tribunal on dated 21.11.2023
Ilj No. 20972023 fithed a5 Kapil Dev & (Mhers vs Municipal
Commissioner & Others,

Please refer 1o the subject cited order passed by the Hon'ble National Circen

Inbuisl, New Delhi (copy anachedy

Ihe relevant paras of orders dated 21,11 3023 passed by the 1onble NG in this

ikalter 1w reprostuced s under -

[

Va

3,

far view ef the averarents sde in the ciptprlicwenivimd gerel repaly filed by D
fvd - i Munreiped Corporation, Ludliani, we b Conseeler i
upprapeiate Wi o Joimr Commities be consiiimied tn verify tre -t JER T
intid Angges! approprigre remediol ochion Accordingly. e conatinee a oy
Crmmiitee comprising of repreventarives nf [R1, MoEF o CC € handipard;
DFEY Lidhrang oind PPCR and direct ihe soime 1o aved iwithin s b ek
wtderiake visiy fo the siles o guestion. ook infe thy wrlevenies of fie
apyicie,  verife ohe fuctwad positton wed  sopres ey el reateil
areersires. PPCE will be the modad apcicy L conrdingtion aarud Companice
Repwari eof the Jom Commitiee be filed witfun ovn onaniis by e-oved of judiend-
aghidlvov. in preferably m the forur of seorvhable POFEYRR Supaocied P
e e dm Bhe farm of fmage POF

List for further consideration on 20.01.2024

Since. the Honle NGT has appointed PPCB as nodal agency lor comrdimation ais)

compliance iy the matter, it is therefore requested 10 send the nomination of the efficers of vour
Jepaniment {narie, designation, mobile number and e-muil) 1o this olfice throwgh el il
ppebradiidyahon com, 43 members of the joint commitiee constiuted. 1w comply with the erders
piessed by (he Hon'ble NGT,

LA A above

== A

Euvirunmental Enginver
For & on bwball of
‘wajab Pellution Control Board
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Regional * B e T
= Office-111, Savitri Complex, Dholewal Chowk, Ludhiana
pPPCB/RO-1 St
/ TL/NO. ittt Through ¢-mail Dated: 11‘:“&'“;'? 3
|
| The Deputy Director General of Forests ().
Ministry of Environment, Forest and Climsate Change,
Imegrated Regonal OMice,
L' handigarh.
- :
o~ 2. The Disrict Forest Difscer,
| edhiana.

il _ﬂrdm passed by the Hon'ble National Green Tribunal an dated 21.11.2023
in O.A Noo 2092023 titled as Kapil Dev & [Mhers ¥ Mumicageal
Commissioner & (Onhers,

Please refer to the subject cited order passed by the Hon'ble Nageonal Green

Tribural, New Delhi (copy anached):

The relevant paras of orders dated 21,11 2023 passed by the {on'ble NGT i this

e is reproduced as under:-

| ovaew o dle averiments sl i 1 applfcurien gl reply fibedd eyt
wa 1= Commssioner. Municipal ¢ urparatice, Lindfligens, we alve crarvider o
cfyrapriate tha @ Joinr Commiites 00 condited o verifi e Jattiel positiae
atd Srpges! appropride il gt Al arglingly, we constiine o Jeatnf
CmnTiTee Comprising af repreteniatives ol IREY Mol F & CC Chundigerh
e Ludhiamo and PPCE and direct i soure f mee! 0 i e ks
nderioke visils to the siues i guestion, ook she grfevons ot
Gl IR, perific the foctwl posiion and suEres appropriale remcln
measures, PPCB will be the nodl ugeney for coardinalio arvied el
-E ‘ 3 Repori of the Joint Coummitiee be filed within fwo munsathes by e-mail at judicial-
sprifDgov in preferably in the form of searchable PLFAOCE Supparied 'O
ol 1eat i the formt of Image PDF

3. List for further consideration on 20.03.2024

mreny Il cuomartdisat it anl

nppainicd PPCD 05 mwomlasi
of the offivers ol yoid

wested 10 scml the TN
nber il et} to s allice throagh c-mal o

nil comsmitiee constitned, to comply with the orders

gince, the Hon'ble NGT has
yer. it 16 therefore req
signation, mobile
bers of the jos

cosmphiance i the mat
diarpmeiil [Aame, de
|1|‘|-.1~.|1:|_’I ot yahgo gom, as meif
|“|.I'-u'i.| b the Hoabie WGT
i 4 )=
Envireamentil Fogioe
For & on behall ul

Punjub Pollution Contrul Huand

(347 s pbores
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o wid il e e Te, U
codd T Han M, B
g 4, slanre]
S & 01612550089 E-Mail I lughlanadfe@gmail.eom

f-Llioe—

Munjals Pallutson Contral Board
Rogaonal hice <0, Savilr Complex,
Cholewnl Chowk, Ludhiana.

I b (& 2P

e Orders passed by the Han,ble National Green Tribunal on dated 21.11.2023 In
0.A No.209/2023 titled as Kapil Dev & Others vs Municipal Commissioner &
Others.
l.J"E"P-T

Wil 2 ysa & 3223 fat 1502 2023

Bd ek W

Pudas 28 3 aed wifin U39 € #EY Ry W JiaE & 9 fod witerdl &
i Ml st v T § wet B srget wat Sfne e

Al T 3 vge | ATfesdEg | RS

= T foludhianad@gmail com
: # eHB\iZ Ay TE 9Fd | 94630 75052 | rioludhi B

o "

¥ TE MFE wERg,
Ej_ifﬁ‘ﬁr".&"‘lﬂ
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A
1-21/2023/Misc./Env. /ROINZ]
eianesom
WA A
GOVERNMENT OF INDIA
vt &1 08 Aoy afvwls S
MINISTRY OF CNVIRONMENT, FOREST AND CLIMATE
CHANGE

et wfem, TG | Regional Offce, Chandigarh

EaEn =200 3 Mise Env SROENE)

E-MAIL

s, 70 12,2023
i

Fhe Environmental Engineer,

Pumjabr Polhition Control Board,

Regsanal Office-101, Sawitri Camples, Dhalewal Chowk, Ludhiana,
Cmail 1d- ppcheod@yabuo com

Suli: Nomination ef representative in compliance with the order dated 21.11.2023 in O.A. Ne.
20572023 tithed as Kapil Dev & Others vs. Municipal Commissioner & Oihers. - reg.

el.: PPCBRO-1TUNo. 3223 dated 15.12.2027,
Sar,

1 am dirccied 1o draw vour kind atenion 1 the beter referred above on the subyect, Tequesing
aoeminalson of an officer from this office far the Commiee constituted by Hon'ble NGT wide prder dated
TLILAET o OLA. o, 209 035 & other cases.

I this connection, it is 1o inform yvou that Shei Nk Dimei, To (F), of this office has been nominsted
b cepresent this office for the Joim Commitiee. The cuman deails of the officer are as below;

Name: Shri N K. Dimn, TO(F)

Mobile: 9156403656
Fanail: abdigrSiyoy m
Fhis issued with the aparoval of the competent authority. m 3
%" Cale: J5-12- 2023 115003

{Raja Ram Singh)
Depaity Inspecios General of Forests (Cendral)

T O ORI B A hanner e

pes '-lill- i



61 ﬂhhﬂ‘l’w"f

PUSIAR FOLLUTION CONTROL BOARD {" e e
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s b B b o P o 0161 T34e0430
T Through e-mall Cate n:]j'nlliuiﬂ

1 The Depuiy Inspector Oueneral of Forests,
MOEF & CC, Integrated Regumal Ofice,
Chandigarh

2. The Divissonal Forest Oflicer,

Ludhwana
Sub: Regarding Constitution of Joint Commitiee.

Rel: Hon'ble National Green Tribunal order dated 21.11.2023 passed in
O.A n0.209/2023 and this office letter no. 3233 dated 15.12.2023.

Pease refer to the order dated 21.11 2023 passed by the Hon'ble NGT
i thie OUA Noo 208/ 2023,

This is with reference to the nominatiens reccived from your office
through c-mail for appointment of members of the jmnt committee. Il 8
inumated that to comply with the orders passed by the Hen'ble NGT, jonl
committee of the following officers has been consttuted as under

sr. Name n'l*ﬂ;_] “Mame of the | Designation | Mobile | e-mail

No  department alficer & ! in Kumber address
| | desipnation | Committee eyl TR
| | Punjab Pollubon | Er. Gurmit Nodal 98789- | ppcbrodify |
*antrol Board Singh, E.E, CHificer 42034 ahoo.com |
! RO-3, ,
| | Ludhiana _ P . |
|5 = MOEF&CC, | Sh.MKDimr, | Member | G1384- | nkdimrdig
| CHD | 10Mm | o016 | ouin |
3 i Frests & Wild | Sh. Kamalpreet | Member | 94630- | rfoludhisng |
Life Sanctuary ~ Singh, Range 75052 | BEgmail co
| Officer . | : m
',['h;s.:fur your information and [further necessary action in the
e 7 o
Environmental Engineer,
[Nodal Officer)
For & On behalfl of PPCH
Endat. No..oecemmmenme: o7 1 R

A copy of above i3 forwarded o the Member Secretary, Punjab
: follition Control Board, Head Office, Patisla for information in the matier

(R
M gl -
Eovironmental Engineer,
|Nodal Officer|
For & On beball of FPCE
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%“'_ \F"e YT HE JaEH HaF Jg,. LiFE
PUNJAR POLLUTION CONTROL BOARD '/ (it
Reglomnl EHTee-HE

L :
%h::ﬂ Comples- |, §1ndu Moties). 1 ¥ lwst, | ¥Miodevenl Chewh, € T Ko, | udhiania
_ Fh Mep (11 -2 S40HH 50
No . t! V [ 5,
TRaiani s e Through e-mall oatad) j[f|_|||__.',.n-__.n[
To

A" The Deputy Inspector General of Forests,
MOEF & CC, Integrated Regional Office,
Chandigarh

2. The Divisional Forest Officer,
Ludhiana.

Sub:  Meeting regarding compliance of Hon'ble Nathinal Green Tribunal
order dated 21,11,2023 passed in 0.A 00.209/2023.

Please refer to the order dated 21.11.2023 passcd by the Hon'tle NGT
in the O.A No. 204/2023.
Rty It is intimated that to comply with the orders passed by the Hon'ble

NGT, a joint commitiee of the following officer’s has been consututed vide

Board's letter no. 31. Dated 03.01.2024 as under:

Sr.| Name ofthe | Name ol the | Designation
No  department | officer & in

Mobile [ e-mall |
Number | address |

. designation | Committee T e =
1 | Punjab Polluticn " Er. Gurmit T Nodal | 98789 ppchrolay
Caontrol Board Singh, E.E, Officer 42034  ahgo.com
R.O-3,
Ludhiana Al 1
5T MoEF & CC, | Sh N.KDimri, | Member g1584- | nk.dimnie
CHD | TO (P AT -y 0366 av.in
3 Forests Eﬁlr Sh. Kamalpreet | Member 0430 | rfoludhi
Life Sanctuary | Singh, Range 75052 | BEzmail co
Officer s m |

To discuss the matter and to proceed further in the matter, a mesung

of the joint committee is scheduled on 12.01.2024 at 3:30 P-M through hyhbrid

mode.
it is therefore, requested to kindly depute the member of joint

committes to attend the above sad meeting on 12,01.2024 please..

Link of the meeting will be sent scparately, 9
g

Environmental Engineer,

[Nodal Officer)

For & On behalf of PPCB
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MIRE PUNJAB POLLUTION CONTROL BOARD

; Dholewal Chowk, Ludhiana o
Regional Office-111, Savitri Complex, Dholewa o 1.5*[¢.1 |3
a HETTT UL FREEREIE i

PPCB/RO-III/Ne. .22 F

Té
| The Depuly Inspector General of Forests,
MOEF & CC, Integrated Regional Office,

Chandigarh

2. The Divisional Forest Officer,

Ludhiana.,

i ituted in
{f Joint Committee Constl
: ssed in O.A. No.

Sub: Minutes of 1 meeting
Municipal

compliance of order dated 21.11.2023 pa

209/2023 titled as “Kapil Dev & Anmr. V/s
Corporation & Ors.” held on 12.0 1,2024 (through vC).

: 1 . (1}
In regard to above, please find enclosed herewith minutes of 1
stituted in compliance of order dated

meeting of Jeint Committee Con
Vs

21.11.2023 passed in O.A. No, 209/2023 titled as "Kapil Dev & Anc
Municipal Corporation & Ors.” held on 12.01.2024 [or information and

further necessary action in the matter please.

34/~ As above
a4l
49

—%  Environmental Engineer

[Hﬁ;l Officer)
o

Endst. No. j---.—-ll Date: jjfll e | JJ_:;IH
A copy of above is forwarded to the Member Secretary, Punjah
Follution Control Board, Head Qffice, Patiala for inlormation in the matier

picase,
A 7
—m Environmertal Engineer

(Nodal Officer)
".-_-_—._lﬁ
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stituted in compliance

Minutes of 1" meeting of Jolnt Committee "
of order dated 21,11.2023 passed in O.A. No- 209/2023 tmT .;1
Dev & Anr. V/s Municipal Corporation & o el et

{through VC).

The [ollowing were present

| Er Gurmit Singh, {Nodal Officer]
E.E, PFCB, RO-3,
Ludhiana.

2. 8h. N.K. Dimri,
Technical Officer (G}, MoEF&CC,
RO, Chandigarh.

3. §h. Kamalpreet Singh,

Range Dificer, Department of Forests & Wild Life Sanctuary.

Ludhiana
tion Centrol

ntal Engineer, Punjab Pollu
5 of Joint

At the outset, Environmée

Board, Regional Office-3, Ludhiana welcomed all the member

Commities.

Thercafter, he apprised all committes  mMemMbErs that the

in their apphcation have alleged that the Municipal Corporation,

s constructed extension office along-with approach road as well
green belt [Leistre

reenn belt at Model

to the

applicants
Ludhiana ha
vard! dump yard/ store in the land area of

as sCrap
anns have also encroached g

Valley) and some privale pes
sign  Funeral Ground Road. He further informed

Town Extén
an'ble NGT. it

that in order dated 21.11.2023 passed by the H
entioned that the Municipal Corporation, Ludhiana in its reply

ed to the Hon'ble NGT that office building of Zone-D at Sarabha
ard/ dump yard/store

Committee

har been m
has submitt
constructed in year 2000 and no scrap ¥

Mapar was
tructed in the land area of green belt [Leisure Valley].

has been cons
[t was brought into the nolice of Commitiee members Lhat

Master Plan of Ludhiana was notified in year 2008 and office building of

7ane-0 was constructed before the notification of Master Flan Ludhiana and

the same has alsa been marked as Government/Public offlices/ Cantonment

in the approved drawing of Master Flan Ludhiana. Further record in this
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regard can be obtained from the office of the District Town Planner,

Ludhiana.
Sh. Kamalpreet Singh, Range Officer pointed vt that the
its office building after

Municipal Corporation might have expanded
notification of Master Plan Ludhiana and exact dimensions af Leisure Valley
as well as office building of Zone-D are required to be obtained from 'he

District Town Planner, Ludhiana.

Sh. N.K. Dimri, Technical Officer (Gl
out that the DFO, Ludhiana must check whether
a non-forest land and details regarding encroachmen

Extension is required to be obtained from the department ©

Trust, Ludhiana and also, a site visit of Joint Committee 18 requ ired 1o verify
ee shou

to submit repor. in

MoEF&CC further pointed
land in guestion is purely
L in Model Town
{ Improvement

the actual facts on-site and hence, the Joint Committ |d request o

the Hon'ble NGT to allow further two month tme pericd
the matlter.
It was also discussed in the meeting tha

has seek report of lmprovement Trust, Ludhiana in
hence, no scparate report is required to taken from the de

¢ since the Hon'ble NGT

the matter separately,
par'ment at this

slage.
After detailed deliberations, it was decided by the Joint

Committee as under: -

|. Report regarding land use pattern of the area, where office building of
Municipal Corporation, Zone-D is constructed, exact dimensions of
Leisure Valley as well as office building of Zone-D (As per non-
statutory,/Drait Master Plan i.e Prior to notification of Master Plan of
Ludhiana as well as after notification of Master Plan, Ludhianal and
certified copy of Master Plan, Ludhiana may be obtained [rom the
District Town Planner, Ludhiana as well as to the extent that no
expansion has been made in land area of Municipal Corporation,

Zone-D office in the notified Master Flan as compared to the site arca

available prior to its notification
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o

2. Divisional Forests Officer, Ludhiana will check whether “"" .
question is purely a non-forest land or not and submit the report "
the joint committee accordingly.

3. Site visit of the area should be planned in the up-comin
verify the actual facts on-site. _ _

4, Request may be made to the Hon'ble NGT to further allow two month
time period for preparing and submitting Feport i the matier:

thanks to all members-

Meeting ended with vote of
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M iy
EnE UHTe YEHE JaEH §98 Al LiFE
-\!;,'.",' "‘a?"//‘ st vie for
PUNJAB POLLUTION CONTROL BOARD e e
e Regional Office-I11, Savitrl Complex, Dholewal Chowk, Ludhiana :
PPCB/RO-III/No. ... e Dated: ”H’P"J 9
T
Thes T hstrier Tovwn Planner,
PRTTH | RITEILTT)
Sl Hon'ble Nathinal Green Tribunal order dated 21.11.2023

passed in O.A no.209/2023 and this office letter no. 3233

Please refer to the order dated 21.11.2023 passed by the

Hisat ble NGT in the QA No. 209/2023.
It is intimated that in compliance to the above said orders of thi

Hon'ble NGT, a joint committee of members of Punjab Pollution Control
Board, Divis‘onal Forest Officer, Ludhiana and Ministry of Environment,
Forests & Climate Changes, Regional Office, Chandigarh was consbluled
with PPCB as Nodal agency.

First meeting of the joint committee was held on 12.01 2024 1o
discuss the matter. Minutes of the 1% meeting of joint commiltee are
enulosed herewith. Further, as per decisions of the joint committee, reporl
regarding land use pattern of the area, where office building of Municipal
Corporation, Zone-D is constructed, exact dimensions of Leisure Valley as
well as office building of Zone-D [As per non-statutory/Draflt Master Plan ie
Prior lo notification of Master Plan of Ludhiana as well as after notification
of Master Plan, Ludhiana) and certilied copy of Master Plan, Ludhiana as
well as to the extent that no expanston has been made in land area of
Municipal Corporation, Zone-D office in the noulied Master Plan as

corupared Lo the site area available prier to its notification is required to be

obtained rom your department.
In view of the above, it is requested to supply the above said
information to this office within 10 days positively.
N
11 I*’ J
ﬂ("‘ '~ Environmental Engineer

(Nodal Officer
=

DA /- As above
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI
{PRINCIPAL BEMCH )

Original Application No. 209 of 2023

Irn the ovealber of

Kapll Dev and Dfhers

+ee Apphcant

Vs

Municipal Commissioner and Others
...... . Respondent

Application for seeking time to file report of the joint committee

constituted by the Hon'ble Tribunal vide order dated 22.11.2023.

RESPECTFULLY SHOWETH
1. That the subject cited case is pending for adjudication before the Hon'ble

National Green Tribunal and is listed for hearing on 20.3.2024.

That the Hon'ble National Green Tribunal was pleased to pass an order

dated 22.11.2023 in the above-mentioned case thereby constituting a %*

committee comprising of representatives of the IRD, MOEF &CC
Chandigarh, DFO Ludhiana and PPCB with directions to verify the factual

ﬂi‘» position and suggest appropriate remedial measures, The committee has
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been asked to submit report within 02 months, The Punjad Polluticn

Control Board was designated as Nodal Agency for coordination and
compliance. In this regard, the relevant extract of para no. 6 and 7 of the
order dated 22.11.2023 Is reproduced hereln beiow far kind perusal and
reference

6. In view of the averments made in the application and repy

fled by respondent no, 1- Commissioner, Municipal :

Corporation, Ludhiana, we also consider it appropriate that

a Jaint Committee be constituted to verify the factual
position and  suggest appropriate remedial  action.
Accordingly, we constitute a Joint Committee comprising of
representatives of 1RO, MoEF & CC Chandigarh, DFO,
Ludhiana and FPCE and direct the same to meet within two
weeks, undertake visits to the sites in question, logk into
the grievances of the applicant, verify the factual position
and suggest appropriate remedial measures, PPCE will be
the nodal agency for coordination and compliance.

7. Report of the Joint Committee be filed within two months
by e-mail at judicia-ngt@gov.in preferably in the form of

searchable POF/OCR Supported PDF and not in the form of
A Image PDF ed 22.11.2023 passed in O.A No. 209/2023 is
reproduced herein below for kind perusal and reference.
3, That in compliance to order dated 22.11,2023, the Board has requested

the Deputy Inspector General of Forests, MOEF & CC, and District Forests



70

Officer, Ludhiana requesting for nomination of the members in the Jolot
Commiten, A copy of lelter no. 1227 dated 15.12.2023 and letter no.
WM dated 15.12.2021 s enclosed herowith a5 Annexure-A  and
Annexure-B respoctively, The sald departments have nominated the
officers accordingly, The Depariment of Forests anid whkilife Preserdabion,
Punjab has nominated Sh, Kamalpreet Singh, Forest Ranger wvide jetter no
10555 dated 15.12.2023 {ﬁ.nne:ure-ﬂj and the Ministry of Emarnnment,
Forest and Climate Change (Integrated Regional Office) has nominated
Sh, N.K. Dimri, Technical Officer (G), in the Joint Committee vide letter ng
1-21-2023/Misc./Eny. R.O{NZ) dated 28.12.2023 (Anne xure-D)

4, That a Joint Committee of representatives of Ministry of Environment,
Forest and Climate Change, Department of Forests & Wild Life Sanctuary,
Punjab and Punjab Pollution Control Board was constituted vide Boards
letter no, 31 dated 03.01.2024. A copy of letter no. 31 dated 03.01.2024
Is enclosed herewith as Annexure-E.

5. That a meeting of the members of the said Joimt Committer was
convened by the Environmental Engineer, Punjab Pollution Control Board,
Regional Office-3, Ludhiana on 12.01.2024 (through virtual mode) vide
letter no, 47 dated 11.1.2024. A copy of letter dated 11.1.2024 is

enclosed herewith as Annexure-F.
n},, 6. That the meeting of the members of he Joint Committee was held on
sl
12.01.2024 through hybrid mode and the matter was deliberated in detail,

Al the members of the Joint Committes requested to approach the

Hon'ble National Green Tribunal for grant of two months' time for
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preparing and submitting the report with some other decksions. A copy af
the minutes of the meeling held on 12.1.2024 s enclosed herewith as

Anneswie-G
That Blweggh Hhe ¢ ase B Bsled Tor hearing an 2003 2024 I!;hu{-ﬂil!q me.ﬂun‘ﬁte
Tibunal, bt 2 months' tme &6 regquested foe in wes of the dicections, of
the Hon'ble Tribunal given vide order dated 22.11.2021 to subwrut the
report within two months.

1t Is, therefore, prayed that a time period of two months may kindly
"“mhmmm filing its report before the Haon'ble Mational

(A B
: ﬁ'n F;!; ﬁ,qﬂ-*‘r . Mgmh]

ce: 'Eﬁ-ﬁfﬁd ot
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Environmentsl Eagineer, (Nodal Officer) -
Punjab Pollution Control Board,
Regional Office-11lm Savitr Complex, Dholewal Chowk,
L.udhiana.
wevgad HHE SeniEy M-
fidt . (5]o3 | =Y
f=ar- Hob'ble National Green Tribunal order dated 21.11.2023 passed in O.A
no. 200/2023 and this office letter no. 3133 dated 15-12-2023.
3 LAl Your letter no, PPCB/RO-1ILNo.58, dated | 5.01.2024.
In reference to above subject it isinformed that .-

1. The land use of "building of Municipal Corporation, Zone-1, Ludhiana®
mentioned in Mater Plan, Ludhiana {2007-31) 15 "Government/Public
offices/Cantonment’,

2 The tentative site area of the above said building is same in Existing Land
Use Ludhiana (2007) and Draft Master Plan i.e. Before the notifieation of
Master Plan, Ludhiana and also same in proposed master plan Ludhiana
(2007-31).

1 Attested copy of Motified Master Plan, Ludhiana {2007-31) is attached
herewith.

4. Current situation and status of the above said building should be 1aken from
the concerned office of Municipal Corporation, Zone-D, Ludhiana,

Repont is submitted for further necessary action.
..--"’ﬂ@:;-"
i |
Encl./Copy of Master Flan, Ludhiana, Part Plans, Etc. {Harpreet Singh Bajwa)

District Town Planner,
Ludhiana.
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